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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART-II

(General information relating to legislative and other matters)

Thursday, 16 February, 2023/, 27 Magh, 1944 (Shaka)
No. 95

DETENTION OF MEMBER

Hon’ble Members are hereby informed that following message dated
10.02.2023, addressed to Hon’ble Speaker has been received from Station House
Officer, PS-Fatehpur Beri, New Delhi :-

“It is to inform you that two MLAs namely (1) Shri Somnath Bharti (MLA from
Malviya Nagar, New Delhi) and (2) Shri Naresh Yadav (MLA from Mehrauli, New
Delhi) have been detained in Police Station Fatehpur Beri New Delhi in connection
with the ongoing demolition programme in the area of Mehrauli New Delhi as they
came with large gathering of people at demolition site which could lead to law &
order problem.”

Raj Kumar
Secretary



